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ORIGINAL AFPPIACATION NO. 64, 65 and 108 of 2066,
Daie of Order - 20.11.2087

UdaRam /0 Shii Sullana Ram Aged about 54 yeuws, Resident of
Ciangasahay Sewa Basti, Nokha Road, Near Old Bus Stand, Bikaner.
Preseutly working on the posts of Goods Driver (Adhoc) under Loco
Foreman, Ladgarh, North Western Raibway, Bikaner Division, Bikaner.

Basir Ahnied 8/0 Shri Gani Mohammed, Aged about 50 years, Réo Ramipura
Basti, Lalgarh, Digt. Bikaner. Presently working on the posts of Goods
Driver {Adiioc) under Loco Foremam, Lalgarh, North Western Railway,
Biicaner Division, Bikaner, . '

81 Chand Shukla 3/0 Shri Hari Kishan Shukla, Aged abont 53 yuars, Rio

Near Subudh Memdal School, Subhashpura, Bikaner, Distt. B ikaner,

Presently working on the posts of Goods Driver (Adhoc) under LLoco Forenan
Lagurh, North ‘Western Railway, Bikaner Division, Bikaner,

Liyukat All $/o Shri Hossain $han Aged about 55 years, Bio Rumpura Basti,
Ledgarh, Disttt. Bikuver, Presently working ou the posts of Goods Driver
{Adhoc) under Loco Foreman, Lalgarh, North Western Ruilway, Bikaner
Divigon, Bikaner,

Sirgjudeen S/0 Sl lsmail Khan Aged about 48 years, Rio Rampura Basi,
{.alprh Dhstricet Biloaner, presently working on the posts of Diesel Ausislunt
under Loco Poremun, Lalgarh, North Western Railway, Bikaner

Sivision, Bikanor,

Ans Al Sfo Shir Noswab All Aged about 40 years, Mo Rumpura Basti,
Lalgarty, Bikaner (R.) preseatly working oo the posts of Diesel Assistant
under Loco Forenian, Lalgarh, North Western Railway, Bikaner Division,
Biicuner,

Sty Ratan 570 Shi Baba Lal Aged 48 years R/o Mceharon Ka Mohalla Distt.
Bikaner, presently working on the post of Diesel Assistant under Loco
Yoreman, Lalgarh, Morth Western Railway, Bikaner Division, Bikaner.

Ram Fishan S/o Shei Piru Singh Aged about 51 years, R/e Gali No. 2,

Sarvodaya Basti, IF of 6/233 Mukta Prasad Nagar, Bikaner, Disit. Bikaner,

Presently working ot the posts of Diesel Assistant under Loco Foretaan,

North Western Ratlway, Bikaner Division, Bikaner. .
' o Applicants. (IN QA No. 64/2006)

Stoukat Ali S/o Shei Gyasudeen Aged about 52 years, R/o GaliNo. &,
Lampurg Basti, Lalgarh, District Bikuner, presently working on the posts of

Goods Driver { Adhoc) under Loco Foreman, Morth Western Railway,

Bikaner Tivision, Bilaner.

Waheed Ahmed 5/0 Shri Rafiq Ahmed Aged about 51 yuars it/o Gali Ne. 7,
Fampara Basti, Lalgarh, District Bikaner. Presently working ou the posts ol
(Goods Driver {Adhoc) under Loco Foreman, North Western Ruibway,
Bikaner Division, Bikaner.

eshian Singh 5% Shri Ladu Singh Aged about 51 years, Riu Subiashpura,
Noar Sabddh Mg dol Soh(}nl_kﬂi?mrler, Distnet Bikuner, presentlv working on
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the post of Shuater under Loco Foreman, North Wes tern R‘u}w'xy, Bikaner
Divigton, Bikaner.

stohd. Hanif /o Shri Salamudesn Apod about 30 years, Rio Gali No. 23,
Rum pow Bast, Near Railway Masjid, Lalwth, District Bikaner, prosently
waorking on the post of Senior Diesel Assistant under Loco Foreman, North
Western Railway, Bikaner Division, Bikaner.,

Saril’ Ahmed $/0 Shri Mohd. Sadiq Aged abeut 51 yeurs, R/o GaliNo. 9,

- Rampura Bw!; Near Adarsh VidyaNiketan School L'ﬂnarh District
Bikaner, pxe’«eniiv working on the post of Senior Diesel Assistant under Loco
Foreman, North Westerm Railway, Bikaoer Division, Bikaner.

Ambalal 8/6 Shri Faky Chand Aged about 51 years, Rfo Dhobi Talai, Near
Tyagt Vatika, Distriet Bikaner, presently working ou the post of Diesel

_ Assigtant under Loco Foreman, North Western Raxlw'iy, Bxkaneermon
Bikaner.

DulaRam /o Shri MotaRam Aged about 47 years, R/o S'lrvodayﬂBaa’u
7\1 sar Singh Talub, Near Ratndev Mandir, By Pass Lalgarh, District Bikaner,
esently working on the post of Diesel Assistant under Loco Foreman, North
Vestern Railway, Bilcaner Division, Bikaner.
Apphcants (IN OA NO..65/2006)

Govind Singh /0 Shri Raop Singh ‘Aged abaut 48 years, R/o R'Lm pura Basﬂ
Gali No. 20, Drona Children School Ke Peeche, Lalgarh, Bikaner, proseutly
working on the post of Diesel Assistant under Diesel Foreman, North '
Western Railway, Bikaner. ' g
Abdal Sayad S/o Shri Abdual Shakur Aged about 48 years, R/o Rampura
Basti GaliNo. 15, ’\1 ear Fami Floor Mill, Lalgarty, Bikaner, presently working
ot fhe post of Diosel Assistant under Diosel Foremar, North Western

" Ratlway, Bikanes. '

1

Amar Singh Rathore 8/0 Shri Pep Singh Aged about 49 years, R/o Kupawat
Hoeuse, Falipurs, Bhatoo } s Baas, F.CL Godown Road, Indira Colony,
b‘.\.mux prozertly working on the post of Dn gel Abaxsfnm under Diesel
Poreman, Nordh Western Rullway, Bikaner

fvl;u'ﬁxde en $fo Shri tamaad Fhan Aged about 56 years R/o R'unpm,: Basti, Gali
3, Newr Railway Magjd, presently \\orkmg on the post of Goods Driver
-‘x.dlr oc) under Diesel Foreman, Worth Western Railway, Bikanor.

Safi Mohammed $/0 Shri Temail Khan aged aboat ‘SO years R/o Railway
Quarter No. 138 11 Story, Loco Colony, Hissar, Haryana, presently working
on the post of Shunter (Adhoc Goods Driver) under Crew Controtler Ny Rgrift
Westorn Railway, Hissar, quy A1

wApplicants (IN OA No. 108/20046).

Ry ersus -

Union of India thrrmgu the General Mana,,sr Norih Western Railway,
Jaipur.

The Divisional Railway Manager, North Western Railway, Bilcaser Division,
Bikaner, o
- The Senior Divisional Personael Officer, North W esterm Rai’lwuy,
. Bikaner Divivion, Bikauer, . : v
' ‘\ v Respondenis in ¢ i the OAs
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‘ For Applicants: Mr. 8. X, Malik, Advocate
; - For R&spondents ! Mr. Manoj Bhandari, Advacate
‘1 | ‘ {In OA Ne. 64/2006)
' Mr. Salil Trivedi, Advocate
{In QA Ne. 65/2006)
Mr. K.X. Vyas, Advocate
., ‘ (In OA No. 108/2006)
CORAM: ‘
BON'SBLE MR, JUS'M( B YO0, JUDLMEMEBER
HONBLE M.} :&?.‘s}'M L—‘.L ADMY. MEMBER
. ORDER {ORAL)
CPERJUSTICE AKYOG, J.M.}

Hueard Shiri S "E Malik, Advoeate, on behalf of the applicants and Shn Manoj

Blundan, Advocate, for regpondents No. 1 to 3 ag also Shei Salil Trivedi, Advocate, and

Shri FLE . Veas, Advo \ appoaring for regpondents in connected (LA, Mo, 65/2006 und
1082006,
!
Al the out saet, l sarned counsel appearing for applicants and respondents in tie
prosest OLA. and the am;ccted T.A. MNo. 65 and 108 of 2006, agreed that all the thice

patitiona be decided together as they are based on similar facts raising identical question
and reliel. Ascordingly, all the three OAs are decided together by means of a cammon

Judgement.tu view of the above we shall refor to the facts of (LA no. 64/2006 only.

Applicnt/s i O A No. 65/2006 cl(um to be working on different posfe

ncluding post of Goods Dxxvvu’.« ou ad hoc basts, post of Shunter, post of Senior Dievel
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Asziztant, ote. and claim cedain  benefit/s under scheme/policy of the Ministry of

Ralways, conlaine d in Cirenlar lefter dated 9.10.2003 (Annex.A/1) of the QA
i : .

According to the applicauts, they have been denied advantage/benefit under sawd
|

: 4 T I . ~ . . . .
sehome/polivy, Being aggrioved, they claim fo have filed a representation; copy ot whick

<
is anexure A fo the QLA 'P].,um, 4.6 of the O.A. reads .
|

VL0 TR agprieved ol e dngedor of the respasiilons, Im,«) }uu:;:: i Ttafl
submitted o detailed vepreseptation dated- N to pmq 0.

j ’z{/ffm'm;' the points rorsed therein in the )ep/ Scll{ahOI’ and requesied the
sexpandenis to Dableon: e restruchoris ng scheme wid to accard benefits of
upgradation wndae the modiffed selection procedure, but of no avail.
iantents of ihis representation be treared as part and pmtel af this Origiral

Applivaticon. A capy of representetion dated Wil is enclased herawith Hiz
cpplication and marked os Annexure 2737
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A /// ‘ dowever, pleadings confained in para 4.6 'lb{we, have been denied fo the extent that no '
By
// sucl rs;u‘emzt'xtzon was recoived. Relevant p'lm 7 af' the mply reads as usder :
"G That the verits contained in para 4.6 are not admitted and hence
denied. It fs suboilted that no such representation has beern recerved s
costlended by the appifcants, The re;,are the answering rewmrzdemsme sot m
a pasition to repdy o the sume
Without entering into the question whether the represeatation ox vlaimod by
the applicant, was filed betore the respondent, we are of the opinion that reprosentation of
the applicants should be considervd as per law and decided by the regpondonts,
- Applicants, in effeel, have prayed 1‘0:‘ n writ. of spundamus 1o direct g.i\h\ o
yondonte to e,dend benelit under the schome in uwtmn Since applicants grievance
G3 p S 5
. has not yet been considered by the spondx,nt authority, it wxll be appropriate thof
. : <y

=3

dpplicant/y is directed to approach the concerned compotent authont,r tor C{}ﬂ“h»“ﬂg

compatent author'iizy, who shall decide the representation (copy of which is annexed at

. Annex. A3 o the Q. 1—\) exercising unfetter J”‘ isdiction us IM rocord befors i nd
4art Il and i deslroyee |
n . itk el ¢ ‘ ! |
1 én ¥ presence onQ.';-—é;-FlrlOf dearcs ssith Jos wilin eight secks from the date of recoipt of a.copy of this order
% en ter the Supervision of |
ction officer ”(zsas pei““ 1 forthssith communicate xtx de cision by registered post.

Pl | . r

All the three OAsg viz., 64, 65 and 108/2006 stand dxupu\u. of uocos dzm,l ¥.

Rlesey N g T g %f

{ TRARSEM LAL) (AJAY KUMAR YOG, )
e~ L. éDMN.MEMBER N JUDL MEMBER .

CERTIFIED TRUE COPY
Dated.. 2-G.~(/-c7 .




